\ 2161 TEM NO. 100 REG STRAR COURT. 1 SECTI ON 1|
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRIM NAL APPEAL NQO(s). 82 OF 2008

BEFORE THE REG STRAR H. B. PRABHAKARA SASTRY

JUGENDRA SI NGH Appel I ant (s)
VERSUS

STATE OF U. P. Respondent ( s)

Date: 01/09/2011 This Appeal was called on for hearing today.

For Appellant(s)
Dr. Kailash Chand, Adv.

For Respondent (s)
M Upendra M shra, Adv.
M. Kaml endra M shra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
The | d. Counsel for respondent al one present.
Regi stry to process the matter for listing before the

Hon' bl e Court.

(H B. PRABHAKARA SASTRY)
REQ STRAR

hj



